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16-04-2024 This petition was called on for hearing today.
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UPON hearing the counsel the Court made the following

We have heard Mr.

the petitioner and Mr.

for India.
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edd pending before another Bench (Hon’ble Mr. Justice B.R. Gavai and

ORDER
Mukul Rohatgi,

R.Venkataramani,

Hon’ble Mr. Justice Sandeep Mehta) in a similar issue.

1

learned Senior Advocate for

learned Attorney General

Writ Petition (Civil) No.648/2020



Under these circumstances, we are of the opinion that this

matter be listed before the same Bench. Let this matter be placed

before Hon'ble the Chief Justice of India for appropriate orders.

(KAVITA PAHUJA)

(RENU BALA GAMBHIR)
COURT MASTER (SH)
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